
BEFORE THE NATIONAL GREEN TRIBUNAL 
 PRINCIPAL BENCH, NEW DELHI  

Original Application No.1246/2024  
 
IN THE MATTER OF: 
Udhay Bhan                                                                                                       …Applicant 

Versus 
State of UP & Ors.                                                                                       …Respondent(s) 

INDEX 

S. NO. PARTICULARS P. NO. 
1. REPLY ON BEHLAF OF RESPONDENTS NO(S). 2, 4 AND 5 

ALONG WITH AFFIDAVIT IN COMPLAINCE OF THE 
ORDER DATED 21.10.2024. 

1-6 

2. ANNEXURE R1- 
True copy of the report (with photographs) of Range 
Forest Officer, Mathura documenting the illegal felling 

 

3.  ANNEXURE R2- 
True copy of the report of the Police station, Vrindavan 
dated 06.02.2025. 

 

4. ANNEXURE R3- 
True copy of the FIR No. 0475/2024, dated 08.10.2024. 

 

5. ANNEXURE R4- 
True copy of the (H-2 Case No. 13/Mathura/2024-25) 
dated 08.10.2024. 

 

 

 

 

 

FILED THROUGH  
BHANWAR PAL SINGH JADON  

STANDING COUNSEL FOR STATE OF U.P.  
NATIONAL GREEN TRIBUNAL 
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DATE: 07.02.2025
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ANNEXURE R4
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